
3. WrItten t4nlwer, AUGUst ".S, 198. 

(5) 

Free Imports of raw material. 
alainst REP licences, duty q 

free import of brass scrap is 
allowed against eXl)orts of 
brass artwarcs. 

A Salcs-cum-study Team ~s 
sent to BEC Countries during 
November-December, 1983 to 
explore lllarket potential, for 
handicrafts including brass 
and beU metal wares. 

(6) Mr. Robert Welch, a well 
known designer visted India 
in the recent past to provide 
design assistance for artmetal­
wares. 

(7) Cash Compensatory Support 
@ 10% of the FOB value. is 
allowed against exports of 
artmetalwares. 

(8) A special exhibition of handi­
crafts, including artmetal­
war~s, was held at Doha 
during 1984. 

Smuggling of Uranium from India 
to Canada 

*464. SHRI M. RAOHUMA 
REDDY: 

SHRI DHARAM SINOH 
MALIK: 

Will the. Minister of STI$BL, 
MINBS lIND COAL be vleased to 
state: 

(a) wh:ther Government's attell* 
tion has been drawn to the news item 
appearinl in the 'Times of India' dated 
17th July, 1985 wherein it has been 
inter alia stated that 500 kg. of crude 

~ uranium has been smuisled to Canada; 
• 

(b) if so, what are the details; 

(0) . whether any inquiry I\a! since 
been conducted and if so, what action 
has been taken by Government in the 
mattot? 

THB MINISTBR. OP $'l'BBL; 
MINES AND OOAL (SHILl VASANT 
SATHB): (a) Yes, Sir. 

(b) It is wrona to sa, thal 
500 kiS. of cruele Uranium hu been 
smoliled to Canada. The U.P. Stato 
Mineral Development Corporatio. 
entered into an aarecment with MI •• 
MBTCHBM, Canada for carry ina out 
of a project under CIDA usiltanoe for 
ItudyinS the feasibility of beoeiciatioa 
of low Ifade phosph.te cl'pp'it' ." 
LaJitpur Distt. Under the t~r_ or 
agreement 400 kiS. sample of roc~ 
phosphate was collected by the repre­
sentative of METOHB~. Ca~ ,in tbo 
pre.ence of officers of UPMDC aDd 
the Directorate of OeololY •• d Minin" 
Government of U.P. The Uranium 
content in the bore hole samples in tho 
Lalitpur area established by the Atomio 
Mineral Division is around .0005%. 

• (c) No formal enquiry bas been 
conduct~d or ordered to be oonducted 
by the Oovr.tnment. . \ 

Amoant Sanctioned by Bauk lor 
lustalUn I Tube"ell. 

*465. SHRI S.M. BRATTAM 
Will the Minister of fINANCE be 
pleased to state: 

(a) total amouat sanctioned by 
varioul banks for instalJinl tube 
wells durin. the yeafs 1983·84 and 
1984·85; 

(b) the number of tube \\'t!ll. 
installed durin. 1983-84 and 1984-81, . " ~ 

(c) the details of placod wh •• 
tbe same have boon inatatled , Blu1 

• • ~ t' 

(d) the provisions macle tor .tti. 
tube wells ip the Seventh Five Yoar 
Plan? 1 I 1 

J '.1 

THE MINISTBR . OF STArs 1M 
" THB MINISTRY OF FINAN08 (SHRI 

JANARDHANA . ,POOIAltY) t 
(a) to (d). The prese"t d;tta ,eporti,. 
system docs DO~ yield information ,ID 
tho maaaor aetccl for. lIbw.vtr. the 


